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SHRI K. K. RAGESH: But, unfortunately, the present Government is opening

up the insurance sector for. . {(Interruptions).....

MR. DEPUTY CHAIRMAN: All right. Now, Shri Naresh Agrawal. .. (Interruptions)...

You associate. That is enough .. .(Inferruptions)...

SHRI TAPAN KUMAR SEN: Sir, I associate myself with the matter raised by
the hon. Member.

SHRI T. K. RANGARAJAN: Sir, 1 also associate myself with the matter raised
by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU: Sir, 1 also associate mysell with the
matter raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Naresh Agrawal, Shri Tapan Kumar Sen,
Shri T. K. Rangarajan, all the names of the hon. Members, who have associated

themselves with it, may be included. .. (Interruptions)...
SHRI K. K. RAGESH: *

MR. DEPUTY CHAIRMAN: Shri K. K. Ragesh, now sit down. It is not going

on record. Sit down.
Delay in release of funds under MPLADS
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, 1 also associate mysell with

the mmportant issue.
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SHRI RAJ BABBAR (Uttarakhand): Sir, 1 also associate mysell with the matter
raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, | also associate mysell
with the matter raised by the hon. Member.

SHRI SURESH GOPI (Nominated): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATT RENUKA CHOWDHURY (Andhra Pradesh): Sir, 1 also associate
mysell with the matter raised by the hon. Member.

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, 1 also associate mysell with
the matter raised by the hon. Member.

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate mysell with the matter
raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of the hon. Members, who have
associated themselves with it, may be included. Okay. Both sides are associating.
Parliamentary Affairs Minister, T think, it is true that there is some inordinate delay
in releasing the funds. It is true. Please. ..(Interruptions)... Maybe, it is either at
the District Headquarters, by the District Magistrate or, here, in the Ministry office.
Wherever 1t 1s, 1t should be streamlined and the funds should be released expeditiously,
subject to all other requirements. Please inform him.
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MR. DEPUTY CHAIRMAN: The Government is also one with you, Mr Naresh
Agrawal. Everybody agrees. Now, Shri Ronald Sapa Tlau.

Strike by CSS Hindi teachers in Mizoram

SHRI RONALD SAPA TLAU (Mizoram): Mr. Deputy Chairman, Sir, 1 thank
you for giving me this opportunity to speak on a very important issue regarding my

Constituency. There are 1,305 Hindi Teachers who are on strike. They are on hunger



